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661. Shri D. C. Sbarma: Will the
Minister of Natural Resources and 
Scientiflc Research be pleased to state:

(a) whether any British Scientists 
visited India to attend the 41st Session 
of the Indian Science Congress Asso
ciation held at Hyderabad in January, 
1954; and

(b) if so, what were the institutions 
that they visited?

The Minister of Natural Resources 
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) A statement is attached. [See 
Appendix X, annexure No. 9].

C o l o m b o  P l a n

662. Shri D. C. Sharma: Will the
Minister of Finance be pleased to state 
the nature and extent of assistance re
ceived by India from the United King
dom during 1954 under the Colombo 
Plan?

The Minister of Revenue and De
fence Expenditure (Shri A. C. Guha): 
During 1954, equipment and apparatus 
worth about Rs a 07,000 have been re

ceived for our Hospitals and Research 
Institutes from the United Kingdom 
under the Colombo Plan.

N a t i o n a l  V o l u n t e e r  F o r c e

663. Shri D. C. Sharma: Will the
Minister of Defence be pleased to 
state:

(a) whether the rules regarding the 
National Volunteier Force have 
been finalised;

(b) whether recruitment for the 
National Volunteer Force has start
ed; and

(c) if so, what is the present strength 
of this Force?

The Deputy Minister of Defence 
(Sardar Majithia): (a) the scheme has 
been finalised. The rules will, how
ever, be framed only after the National 
Volunteer Force Bill which will soon 
be placed before Parliament has been 
passed.

(b) No.
(c) Does not arise.

J u v e n il e  D e l i n q u e n c y

664 Chaudhri Muhammed Shaffee;
Will the Minister of Home Affairs be 
pleased to lay a statement on the 
Table of the House showing:

(a) the number of crimes commit
ted by juveniles in the Delhi State 
during the years 1953 and 1954 under 
the following heads (î  murder (ii) 
theft (iii) assault including criminal 
assault and (iv) dacoity;

(b) the percentage of crimes which 
remained untraced and the percentage
of convictions secured; and

(c) the number of Juvenile Houses 
operated in the Delhi State and the 
number of their inmates?

The Deputy Minister of Home Affairs 
(Shri Datar): (a) to (c). A statement
is laid on the Table of the House. 
[See Appendix X, annexure No, 10.1




